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ST, 18 Had, 2025

T, 862(3N).—Fa1T TLHT I AfA=aH 2008 (2008 FT 11) e HF TaTT I ATATAIT Fgl TAT §
AT &Y 209 T IT-ETT (1) FTT T& ATHAT T TART Fd g0 T HATHTT BT ST o6 THTT il AT TAST & [0 T
i e d@ferd fFeeer 39 T sqget # f*ar @ 81 o a7 & "qgarn e § fGFeow @ s
T3S T AT AT —T% F=T AT TR (116.654 3. ) & fAsr gq * fAoare, e, g
TF YATA & ford suferd §, UHT S{IAaT S e & e il Sroor Fd gl

I 9 § &= T@d arar wire J At ATETE TS § TH AT & THe i e & | et
#r arafyr & fraw, S arfarfeae £ gmer 203 it 3T 91T (1) F Tgd ST 3297 & o Ut qfH F srfenrgor siw
IUART Haer H A=Y T T

T UET AT TAT ATAFTI STATT TeAH AR T ITGUES SATHRT G, AT —AZHTIT |, oI HT
forfaa =7 & fFaT v SR I e At FT oY qew Tfeery sruaATHRal & =amra &9 ¥ a7 &ty
AT F ATEAT | GAATS T TAHL TETT FHIT A THT UH &N 61 GAaTs Heed JAT UHT 3T = 7fS s g o
qeTH ATIFTET AFLTF THH FLeA o TATA AT & AT T STET T AT HT THAT IT SAATATA Y FHATI

1256 GI/2025 )



2 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

I AT AT FT g1 20 T FT IT-ETT (2) F Siata T TTIERTT gTeT 36T 1 &g oft sraer sifas gl

= ATEEEAT F A o ATt W i 3T oW F s AT Iuetey § 3w Raeg == g quw
SferaTeY & ST At | 3T ALreror fha S we |

SRR
RUB (Jrs siex faw) & fow

T X #it 9w 3o s & o aa=eT afga ar a1 g aftwuga $ S areit s & |@fem fHar
AN fRA-siarsit-ane A F = 7 7Y Are oA rSET

SERIES
dom | fr | wwhw | owtw | T T g | T ot
(Sq.M.)
1 AT ERAEC| THTST 495 574/3p 2Iaalc) O 892
2 EECIR Al SIS 484 568 T Fio 1
3 EECIR Al SIS 494 574/2p T Fio 42
4 HEHTOT ERAEC| THTST 501 579 TS T 391
5 HeHToT R SIS 507.002 582/1 T Ffo 58
6 EECIR Al SIS 509 583/p T Ffo 29
7 HEHTOT ERAEC| THTST 557 649 T O 87
8 AEHTT | qqATEOT | QTEYT 107 64/1 T Fo 146
9 HEATUT | AT fewar 375 389 T T 21
10 | HHETUT | FaeTEoT fewa 273 467 TS Fo 283
11 | wgamm | aa«arEen fewar 373 386 T Fir 308
12 | @gEToT | Fa@rEon fewar 374 388 e Fio 139
13 | w=ETIT | FqeTE o 392 303p T Fo 550
14 HEHATT | AT CIES 304 215 2Ina) Fo 4
15 | HRATOT | §d«rEeT | SSEAT 280.002 148/1 T FO 125
16 | AHTUT | FAATHOT | ATATATE 56 51 R Fo 1
AT Y T AT I T F AR (T Hex) 3077
AT T T ATAT A T T HABA (FFEA) 0.3077

MINISTRY OF RAILWAYS

[T, . I /AT /AT1.&1./443599200 ATT-12]
AT TN, {&T TATH AT srferaprr (fFwi)

[North Western Railway (Construction Organization)]
NOTIFICATION

Jaipur, the 18th February, 2025

S.0. 862(E).—In exercise of the powers conferred by subsection (1) of section 20A of the Railway Act 2008,
(11 of 2008) (hereinafter referred to as the said Act), the Central Government, after being satisfied for the public
purpose, the land, the brief description of which is given in the Schedule below, is required for execution.
Maintenance, management and operation of Special Railway Project of “Taranga Hill - Abu Road via Ambaji New
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HILT T TSIA . AHTYTL

3

BG Line (116.65 Km)" (for Sub Division/Prant Officer Kheralu, District Mehsana) in the state of Gujarat, hereby
declares its intention to acquire such land.

final.

Any person interested in the said land may, within a period of Thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to competent authority, namely, the Sub Division/Prant Officer Kheralu,
in District Mehsana) in the state of Gujarat, in writing and shall set out the grounds thereof, and the competent
authority shall give the objector an opportunity of being heard, either in person or by legal practitioner and may, after
hearing all such objection and after making such further enquiry, if any, as the competent authority thinks necessary,
by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be

The land plans and other details of land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority

SCHEDULE
For RUB(Road Under Bridge)

Brief discription of the land to be acquired, with or without structure for Special Railway Project of Indian
Railways Namely, New BG Line Project Between Taranga Hill-Ambaji-Abu Road

Sr. L . NEW OLD Type of Nature of Area to be
No. District Taluka Village Survay | Survay L and Land Acquired
No. No. (Sg.M.)
1 Mahesana Kheralu Dabhoda 495 574/3p | Private Land | Agriculture 892
2 Mahesana Kheralu Dabhoda 484 568 Private Land | Agriculture 1
3 Mahesana Kheralu Dabhoda 494 574/2p | Private Land | Agriculture 42
4 Mahesana Kheralu Dabhoda 501 579 Private Land | Agriculture 391
5 Mahesana Kheralu Dabhoda 507.002 582/1 | Private Land | Agriculture 58
6 Mahesana Kheralu Dabhoda 509 583/p | Private Land | Agriculture 29
7 Mahesana Kheralu Dabhoda 557 649 Private Land | Agriculture 87
8 Mahesana Satlasana Shahupura 107 64/1 Private Land | Agriculture 146
9 Mahesana Satlasana Timba 375 389 Private Land | Agriculture 21
10 Mahesana Satlasana Timba 273 467 Private Land | Agriculture 283
11 Mahesana Satlasana Timba 373 386 Private Land | Agriculture 308
12 Mahesana Satlasana Timba 374 388 Private Land | Agriculture 139
13 Mahesana Satlasana Timba 392 303p | Private Land | Agriculture 550
14 Mahesana Satlasana Vav 304 215 Private Land | Agriculture 4
15 Mahesana Satlasana Bedasma 280.002 148/1 | Private Land | Agriculture 125
16 Mahesana Satlasana Bhanavas 56 51 Private Land | Agriculture 1
Total Area to be Acquired in Square Meter 3077
Total Area to be Acquired in Hectare 0.3077

[F. No. NWR/HQ/S&C/443599200 Vol.XI1]
VED PRAKASH, Chief Administrative Officer (Construction)
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